COURT NO. 35
THE HONOURABLE SRI JUSTICE NAMAVARAPU RAJESHWAR RAO

To be heard on Tuesday the 30th day of July 2024(WHENEVER HIS LORDSHIP SITS SINGLE - HYBRID

MODE)

NOTE-For Registration — https://tshc.vconsol.com/register For attending Court Proceedings —
https://tshc.vconsol.com/login
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WP/26721/2019

(DAILY LIST)

PETITIONER ADV.

RAVINDER ALKUCHI

1A 1/2019(Direction Petition)

WP/26723/2019

LAXMALLA SANDEEP

IA 1/2019(Direction Petition)

WP/27051/2019

K AMARENDER RAJU

1A 1/2019(Direction Petition)

WP/27305/2019

P B VIJAY KUMAR

1A 1/2019(Direction Petition)

WP/27359/2019

T P ACHARYA

1A 1/2019(Suspension

Petition)

WP/27425/2019

V NARASIMHA GOUD

1A 1/2019(Dispense with

Petition)

1A 2/2019(Direction Petition)

WP/27555/2019

RACHAKONDA RAMAKRISHNA

1A 1/2019(Direction Petition)

WP/28070/2019

G ANIL KIRAN KUMAR

1A 1/2019(Suspension

Petition)

1A 1/2024(Receive Addl.

Document)

WP/28081/2019

S ASHOK ANAND KUMAR

1A 1/2019(Direction Petition)

WP/28095/2019

G SATYANARAYANA YADAV

1A 1/2019(Stay Petition)

WP/28626/2019

D SUDHARSHAN

IA 1/2019(Direction Petition)

WP/28693/2019

WP/28699/2019

WP/28706/2019

WP/28711/2019

M V L NARSAIAH

MV L NARSAIAH

MV L NARSAIAH

RAPOLU BHASKAR

1A 1/2019(Direction Petition)

WP/28713/2019

MV L NARSAIAH

RESPONDENT ADV.

GP FOR SERVICES |
M MURALI KRISHNA (R2)

GP FOR PANCHAYAT RAJ RURAL DEV

GP FOR SERVICES |

M/S INDUS LAW FIRM

GP FOR HOME

R ANURAG (SC FOR TSRTC)

GP FOR HIGHER EDUCATION

MV RAMA RAO

P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD)

GP FOR GENERAL ADMINISTRATION

GP FOR SERVICES I

C NIRANJAN RAO
GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R2)

C NIRANJAN RAO
GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R2)

C NIRANJAN RAO
GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R2)

R PADMA REKHA (SPL C MGNREGS)
GP FOR LABOUR (R3)
S N VEERENDER SINGH (R4)

C NIRANJAN RAO
GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R2)

DISTRICT

MEDAK

ADILABAD

KARIMNAGAR

HYDERABAD

HYDERABAD

NIZAMABAD

ADILABAD

RANGA REDDY

KHAMMAM

HYDERABAD

KARIMNAGAR

HYDERABAD

HYDERABAD

HYDERABAD

NALGONDA

HYDERABAD



17  WP/28770/2019 RAMAKIRISHNA REDDY MALAYALA GP FOR WOMEN DEV CHILD WELFARE MAHABUBNAGAR

IA 2/2019(Stay Petition) RANGARAJULA RAJASEKHARA RAO
(RS)
18 WP/28836/2019 S M SUBHAN GP FOR STAMPS AND REGISTRATION  HYDERABAD

IA 1/2019(Direction Petition)

19 WP/28849/2019 SRINATH ATMAKUR GP FOR HOME ADILABAD
IA 1/2019(Direction Petition)

INTERLOCUTORY
20  WP/27739/2019 SYED IFTEKHAR MAHMOOD GP FOR HIGHER EDUCATION HYDERABAD
IA 1/2019(Direction Petition) M A K MUKHEED (R3)
21 WP/28742/2019 MV L NARSAIAH C NIRANJAN RAO HYDERABAD
GADI PRAVEEN KUMAR Dy. SOLICITOR
GEN. OF INDIA (R2)
22 WP/29044/2019 A NAGENDRA RAO GP FOR SERVICES | KHAMMAM

IA 1/2021(L R Petition)

23  WP/29048/2019 S RAHUL REDDY P SRI HARSHA REDDY (SC FOR KHAMMAM
IA 1/2019(Direction Petition) SINGARENI COLLIERIES CO LTD)

24 WP/29049/2019 SADU RAJESWARA REDDY GP FOR EDUCATION WARANGAL
IA 1/2019(Direction Petition) M MURALI KRISHNA (R7)
IA 1/2021(Fix an Early GP FOR FINANCE PLANNING (R2)
Date)
IA 1/2024(Amendment
Petition)

25 WP/29056/2019 P V RAMANA GP FOR SERVICES Il ADILABAD

IA 1/2019(Direction Petition)

26 WP/29061/2019 PONNAM ASHOK GOUD K MANI DEEPIKA ADILABAD
IA 1/2019(Direction Petition) P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R4)
P SRI HARSHA REDDY (SC FOR
SINGARENI COLLIERIES CO LTD) (R3)
GP FOR MINES AND GEOLOGY (R2)

27  WP/29132/2019 A JAGAN GP FOR ENERGY WARANGAL
IA 1/2019(Direction Petition)

28 WP/29156/2019 B NARASIMHA SARMA GP FOR SCHOOL EDUCATION HYDERABAD
IA 1/2019(Direction Petition) S BHOOPAL REDDY (SC FOR STATE
RESIDENTIAL EDUCATIONAL SOCIETY)
(R2)
29  WP/29210/2019 MSVS SUDHA RANI GP FOR ENDOWMENTS NALGONDA

IA 1/2019(Direction Petition)

30 WP/29212/2019 V RAGHUNATH GP FOR SERVICES | NIZAMABAD
IA 1/2019(Suspension
Petition)



